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SI.NO.|Filing No Petioner/Caveator  lobjection Defects as per S.R.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

D- 2024-09- 11-NEAT,LEGIBLE ATTESTED

1 BLAPL/27273/2024 LALATENDU PAL 10 ANNEXURES NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

1. Paragraphs of the petition not correctly
furnished in declaration of affidavit..2. Name
of the counsel not furnished in Captal letter in
V.nama.3. PAGE NO.17 NOT NEAT.
SIVA SANKAR 2024-09- |Court Fee of Rs 500/ payble, Rs 6/ paid,
2 D-ARBP/38912/2024 CHAINI 10 D.C.F. of Rs. 494/ to be paid.
, b BHUBANESAR 202109 CRECEIT SHOMDGSERCOPY T
CONTC/38982/2024 |DASH 10 : :
o T KUMAR s CRECEITT SHOWING SERVCOPY T0
CRLMC/27122/2024 \MAJHI 10 : :
, b A TRASAD  2msas. CRECEITTSHOWING SERVCONY 10
BLAPL/27210/2024 MOHAPATRA 10 : :
1-COURT FEE IS DEFICIENT.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
SANTOSH 2024-09-

6 D-WP(C)/39053/2024 KUMAR DASH 10 1.Petition not correctly addressed to Honorable
Court. 2.Court fees of Rs 18/ is deficit on writ
petition . 3 .w .p(c) not correctly addresed to
Honble chief justice .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

RAJENDRA
7 I(?I-KLMC 772012004 [KUMAR ?824_09' 1. Fathers name not correctly furnished and
PRADHAN Occupation not mentioned in affidavit.
2..Petition not correctly addressed to
Honorable Court
6-RECEIPT SHOWING SERV.COPY TO
. D- JYOTIRMAYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27252/2024\SAHOO 10 1.Date of Year in F.I.R. under Annexure-1 not
tally with para-3 of the petition.
6-RECEIPT SHOWING SERV.COPY TO
D- BICHITRA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
9 ABLAPL/27123/2024 NARAYANA 10 9-PROVISION OF LAW NOT FURNISHED
SATAPATHY ON TOP OF CAUSE TITLE.
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6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.

7-VAKALATNAMA NOT PROPERLY
D- SUSANTA 2024-09-

10 |BLAPL/27189/2024 [KUMAR SAHU |10 STAMPED, EXECUTED,ACCEPTED.
Name of advocate not n capital letter in
V.nama.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- TARA PRASAD 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

I ABLAPL/27209/2024 MOHAPATRA |10 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
Nomenclature not correct in sl.4 of affidavit.

b. 5024.09. |6-RECEIPT SHOWING SERV.COPY TO
12 CONTC/38988/2024 ADV. 10 AG/CG/IT/CT/ETC.NOT FILED.
5D SATYANARAYAN 2024-09- (000 5 o RO EILED,
BLAPL/27229/2024 |MISHRA 10 ) ‘
1-COURT FEE IS DEFICIENT.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
14 D-WP(C)/38953/2024 RAJJEET ROY 10 AG/CG/IT/CT/ETC.NOT FILED.
C.fee of Rs 6/- to be paid .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
15 D- JAGABANDHU 2024-09- 11-NEAT,LEGIBLE ATTESTED
BLAPL/27159/2024 |SAHU 10 ANNEXURES NOT FILED.
page 8 and 10 not legible.
PRAVAT KUMAR 2024-09- |.Receipt Showing Serv.copy To School and

16 D-WP(C)/38914/2024 NAYAK 10 Mass Education not Filed.

6-RECEIPT SHOWING SERV.COPY TO
SHAKTI DATTA  |2024-09-
17 D-WP(C)/39078/2024 TRIPATHY 10 AG/CG/IT/CT/ETC.NOT FILED.
. p pURGNDATTA  aeas. RECEITSHONING SERVCOPYT0
BLAPL/27179/2024 |MOHAPATRA 10 : '
21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.
2024-09-

19 D-MACA/38926/2024 AVIIIT PATNAIK 10 1.Deficit Court Fee of Rs. 8,238/- to be paid 2.
Respondent No. 4 , being Minor is not
represented through his Mother Guardian

20 P BINIMISHRA 202409 Ipjace after filing of C fimpugned order

RVWPET/37203/2024 10 ace alier fiing ot L.copy of tmpugnhed orde

2 - SUSANTA 200409~ (000 o0 o NOTFILED,

ABLAPL/27215/2024 KUMAR BARAL |10 : :
» - BISWARANJAN  2024-09- 00\ ot o n NG FILED,
BLAPL/27161/2024 |DAS 10 ) ‘
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SANTOSH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

23 D-WP(C)/38957/2024 KUMAR 10 AG/CG/IT/CT/ETC.NOT FILED.

MAHANTY
. o DR arasop CRECHITSHONING SERVCOPY 10
BLAPL/27271/2024 NARAYAN ROUT |10 : '
. o sounscys  an2scp- S RECHITSTOWING SERVCOPY 10
ABLAPL/27313/2024 KUMAR DASH 10 : :
6-RECEIPT SHOWING SERV.COPY TO
BHASKAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
26 D-WA/38873/2024 | CHANDRA 10
PANDA The appellant was not a party in WP(c),IA for
leave to file this Appeal.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-09-

27 D-WP(C)/39082/2024 NAYAK (3) 10 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

28 CONTC/38998/2024 ADV. 10 AG/CG/IT/CT/ETC.NOT FILED.

Yy b autrrasan  anasos. CRECEITSHONING SERVCOPY 10

ABLAPL/27227/2024 MOHANTY 10 : '
0 b ommaA anmios. CRECEITTSIOWING SERYCONY 10
CRLMC/27254/2024 |SAHOO 10 : '
31 D- MOHAMMED 2024-09- Place it after filing of C.copy of impugned
RVWPET/38962/2024 RIAZ 10 order
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

32 KﬁL APL/27233/2004 IS)[\JKI%%%?NTA f824'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

33 |D-WP(C)/38965/2024 [LIGMANSHU - 12024-09- 1y 10 £ execution of vakaltnama not

PATNAIK 10 . . .
furnished.2.The name of counsel in capital
letters and enrolment number in last page of
writ petition not furnished

D- BHABANI 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
34 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/27207/2024 DASPARIDA 10
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PRAKASH 2024-09- |11-NEAT,LEGIBLE ATTESTED

35 [D-WR(C)/386852024 |y ymaR ROUT |10 ANNEXURES NOT FILED.

Pages 27,28,39 and 40 not legible.
ABLAPL/27195/2024 KHUNTIA 10 : :

5w D RANJAN KUMAR [2024-09- 06,0 C/ETONOT FILED, |
BLAPL/27198/2024 |NAYAK 10 : :
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

38 CONTC/39068/2024 ADV 10 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

39 [D-WP(C)/39009/2024 BEDA PRAKASH 12024-09- AG/CG/IT/CT/ETC.NOT FILED.

PANDA 10
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

40 CONTC/38999/2024 ADV. 10 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D. ANUGRAHA 2024-09- 7-VAKALATNAMA NOT PROPERLY

41 NARAYAN STAMPED,EXECUTED,ACCEPTED.

ABLAPL/26249/2024 SAMANTRAY 10
Petitioner no. 4 being minor but he executant
in V.nama, without guardian in the petition.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

42 IA)ii‘»L APLA7213/2004 gfg{OBANTA %824'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
occupation not furnished in affidavit and
provision not correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

43 D- SURENDRA 2024-09-10-SUBJECT CODE NOT

BLAPL/27240/2024 |KUMAR BISWAL |10 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

44  |D-WP(C)/39038/2024 ]SD/%{%KUMAR %824'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

45 D-WP(C)/38947/2024 I}S%\/)%\//Iéll))%A SAD %824_09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SAROJ KUMAR 2024-09-|1.Synopsis and date charts are not marked in

46 D-WP(C)/38972/2024 MISHRA 10 index.2.The name of the counsel in capital
letters and enrolment number in last page of
writ petition not furnished.3.Mobile numbers
of all the counsel in vakaltnama not furnished.

. o i RASAD annos. CRECEIT SHOWING SERVCOPY T0

ABLAPL/27121/2024 | PRADHAN 10 ) :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

48 CONTC/36700/2024 ADV. 10 AG/CG/IT/CT/ETC.NOT FILED.

AJIT KUMAR 2024-09- |, . )
49 D-CRLA/27193/2024 MOHANTY 10 This may be registered AS BLAPL
50 D- SANTOSH 2024-09- |C.copy of dismissal order not filed
CMAPL/38896/2024 [ KUMAR 10
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51

D-WP(C)/38918/2024

PRAVAT KUMAR
NAYAK

2024-09-
10

.Receipt Showing Serv.copy To School and
Mass Education not Filed.

52

D-
CRLMC/27214/2024

JAYANT KUMAR
DAS

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED

29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1. Age of the petitioner no. 2 not mentioned in
cause title. 2. Copy of the FIR no.222 of 2021
dated 12/07/2021 under annex-1 not filed. 3.
Certified copy of order under annex-5 not
filed. 4. Page nos. 25 and 26 not legible. 5. Not
page marked( one copy) after page no. 28.

53

D-WA/38801/2024

ASMIYA RANJAN
MAJHI

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

54

D-
BLAPL/27140/2024

ARIJEET MISHRA

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

page 9 not legible.

55

D-WP(C)/39036/2024

MANOJ KUMAR
PANDA

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

56

D-WP(C)/38758/2024

SUBRAT MISRA

2024-09-
10

1.Date mentioned in Annexures - 8 (In cause
title) and 10 does not tally with averments of
Writ petition and Index.2.Paragraphs in
declaration in I.A. not correctly furnished.

57

D-
BLAPL/27266/2024

DEEPANKAR
PANIGRAHY

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

58

D-FAO/38619/2024

UMESH
CHANDRA
PATNAIK

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Ages of the Appellant and Respondent No. 5
do not tally with the age of the Petitioner and
Opposite Party No. 5 in the Court below 2.
Paragraph Numbers not furnished in the
Affidavit files in the declaration to the Appeal
Memo and the I.A. 3. Neat and legible copies

of pages 66,67,69,79 and 80 not filed
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
RANJAN KUMAR [2024-09-|10-SUBJECT CODE NOT

39 D-WP(C)/39064/2024 |p 5y 10 |[FURNISHED/INCORRECTLY
MENTIONED
11-NEAT,LEGIBLE ATTESTED

BYOMAKESH 2024-09- ANNEXURES NOT FILED.

60 D-WP(C)/38916/2024 TRIPATLLY 10
Annexure 2 not neat.

. o orA arasos- CRECHTTSHOWING SERVCOPY 10

ABLAPL/27255/2024 | SAHOO 10 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

62  |D-WP(C)/38951/2024 ilég :ggﬁ&%gﬁ? f824'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

63 E'L APL/27262/2004 fﬁggéAKUMAR %824'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

D BiSABIUSAN 212409 RECEIFT SEOWING SRV COPY 10

ABLAPL/27295/2024 | DAS 10 ) ’
25-NAMES IN CAPITAL
LETTERS/ENROLMENT

2024-09- NUMBERS/MOBILE PHONE NUMBERS

65 |D-WP(C)/39054/2024 ADAM ALIKHAN fy g OF ALL THE SIGNING ADVOCATES NOT
INDICATED

o D piswa koA arasop- CRECEITSHOWING SERVCOPY 10

CRLMC/27183/2024 \MISHRA 10 : :

o b Sounsagys  a2s0p- S RECHITSHOWING SERVCOPY 10

ABLAPL/27302/2024 KUMAR DASH 10 : :
6-RECEIPT SHOWING SERV.COPY TO

68 D-WP(C)/39089/2024 SXISL KUMAR ?824_09_ AG/CG/IT/CT/ETC.NOT FILED.

o D Castiats anasos. CRECETSHOWING SERVCOPY 10
ABLAPL/27171/2024 PATTANAIK 10 : '
B bW RANAN 20215 RECEIT SHOWING SERYCOPY o
BLAPL/27166/2024 |DAS 10 ) ’
6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.

71 D- PRADIPTA 2024-09-

CRLREV/26511/2024 BEURA 10 Revision lies to learned Sessions Judge-
certificate be given no revision preferred
before learned sess.judge

2024-09- (0-RECEIPT SHOWING SERV.COPY TO

72 D-WP(C)/38977/2024 |SAILABALA JENA 10 AG/CG/IT/CT/ETC.NOT FILED.
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I piswa AN hrasos- CRECEITSHOWING SERVCOPY 10
BLAPL/27163/2024 |DAS 10 : :
D IOTIRMAYA - [2024-09- 6011 CTETCNOT FILED. |
ABLAPL/26198/2024 SAHOO 10 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-09- [The writ petition is not correctly
s D-WP(C)/39010/2024 KUMAR KAR 10 addressed.2.Date mentioned in Annexure-4
and averment of writ petition does not tally
with index.3.Each page of . A. including
affidavit not notarized
SUBHADUTTA  [2024-09- . . :
76 D-WP(C)/39035/2024 ROUTRAY 10 Receipt Showing Serv.copy To E.D. not Filed.
PRAFULLA 2024-09-
77 D-CMP/39025/2024 |[KUMAR 10 Authentication fees not paid on annexure -7
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
- D- RAJALAXMI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27241/2024 BISWAL 10 1. Paragraph no. not correctly furnished in the
petition.
6-RECEIPT SHOWING SERV.COPY TO
79 [D-WP(C)/38932/2024 Y an R RUMAR 09 GicGirmyeT/ETC NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
% D- AKSHAYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/27259/2024 |[KUMAR SAHOO |10 PAGE NUMBER OF DATE CHART BE
OMITTED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ABAKASH 2024-09-
81 D-WP(C)/38906/2024 NANDA 10 14-NOT PROPERLY INDEXED.
Petition not properly page marked.
2024-09- Receipt Showing Serv.copy To Ag not Filed. 2.
82 D-WP(C)/38983/2024 SAILABALA JENA 10 Receipt Showing Serv.copy To cg not Filed.
6-RECEIPT SHOWING SERV.COPY TO
23 D-WP(C)/39075/2024 RAMA KRISHNA |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BISOI 10
Page no 28 not page marked .
6-RECEIPT SHOWING SERV.COPY TO
KRUSHNA 2024-09-
84 D-WP(C)/39070/2024 CHANDRA DASH 110 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SOUBHAGYA 2024-09-
85 D-WP(C)/38948/2024 KUMAR DASH 10 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- SAMVIT 2024-09-
86 BLAPL/27265/2004 |MOHANTY 10 AG/CG/IT/CT/ETC.NOT FILED.
. b SMULYARAIN 2409 ST SHONING SERVCOPYTO
BLAPL/27157/2024 |PANDA 10 : :
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88

D-WP(C)/39049/2024

SANTOSH
KUMAR DASH

2024-09-
10

1-COURT FEE IS DEFICIENT.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1.Assesment slip not signed by the
advocate.2.Synopsis and date chart are not
marked as A and B respectively.3.Address of
the petitioner is mismatching with affidavit.4.
Page no.13 is not neat and legible. 4.Petition
not correctly addressed to Honorable Court

&9

D-WP(C)/39170/2024

ARUPANANDA
GOSWAMY

2024-09-
10

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

90

D-WP(C)/39056/2024

NIRANJAN SINGH
(1)

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

91

D-WP(C)/39130/2024

MANORANJAN
PADHY

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Annexure -3 is not executed and not attested.

92

D-WP(C)/38969/2024

TUNA SAHU

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Page nos.21 and 22 not neat and legible.

93

D-WP(C)/39067/2024

DEEPAK KUMAR
PANI

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Pages 17,20,23,32,33,34,35,38,39,40,58 and
59 not neat and legible.

94

D-
ABLAPL/27132/2024

GYANENDRA
KUMAR
TRIPATHY

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page no. 11 not neat.

95

D-WP(C)/39072/2024

SUBRAT KUMAR
SAHU

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

96

D-WP(C)/38974/2024

PRATIK DASH

2024-09-
10

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Page n0.100 not properly arranged.

97

D-
ABLAPL/27237/2024

PARTHA SARATHI
NAYAK

2024-09-
10

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Nomenclature not correct in sl.5 of affidavit.
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6-RECEIPT SHOWING SERV.COPY TO
98 |D-CRLA/27248/2024 MANORANIAN - 2024-09-1y 06 1m/CT/ETC.NOT FILED.
MUDULI 10
2024-09- |1.Receipt Showing Serv.copy To Ag not Filed.
» D-WP(C)/38979/2024|SAILABALA JENA 10 2.Receipt Showing Serv.copy To cg not Filed.
1.Annexure-2 not marked in index.2.The name
BRAJAMOHAN |2024-09- |of the counsel in capital letters and enrolment
100 |D-WP(C)/38993/2024 SARANGI 10 number in last page of writ petition not
furnished.3.Copy not served on S.C.(T)
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR |2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
101 | D-WP(C)/38885/2024 MALLICK 10
1.Page Nos.20 To 22 Are Not Legible.
6-RECEIPT SHOWING SERV.COPY TO
MAHESWAR 2024-09-
102 |D-WP(C)/38931/2024 MOHANTY 10 AG/CG/IT/CT/ETC.NOT FILED.
This case relates to sexual offence,the name of
103 D- RAMDAS 2024-09- lvictim may be deleted from the petition as per
CRLREV/27118/2024 ACHARY 10 the standing order 3/2024 and put up for S.R.
thereafter
30-OTHER DEFECT (IF ANY)
104 [D-WP(C)/39005/2024 KAJAL SAHOO 20240911 Synopsis and date charts are not
10 .
alphabetically page marked. 2.Copy not served
on S.C.(C.T and G.S.T.)
o DURGADATTA a0 £ RECHIRT SHOWING SERVCORY o
BLAPL/27182/2024 MOHAPATRA 10 : :
PRASANTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
106 |D-WP(C)/39052/2024 KUMAR 10 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
6-RECEIPT SHOWING SERV.COPY TO
07 D- SOUBHAGYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27306/2024 KUMAR DASH 10 1. Name of the filing Advocate not signed in
the prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO
BHASKAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
108 |D-WA/38872/2024 |CHANDRA 10
PANDA The Appellant was not a party in WP(c) IA for
leave to file this Appeal.
w o o Locan s ERECE SHOWING SERVCORY o
BLAPL/27297/2024 |PATTNAIK 10 : :
110  |D-WP(C)/39048/2024 SANTOSH 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
CHANDRA 10 AG/CG/IT/CT/ETC.NOT FILED.
ATABUDHI 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
1.Annexure no. 2 and 3 in page no.14 and 15
are not furnished. 2.Eviction date in annexure
no.5 page no.17 is not neat and
legible.3.Ganeswar sahoo whose name finds

9/23
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place in the body of v.nama is not a party to
the writ petition.
30-OTHER DEFECT (IF ANY)

2024-09- .

111 | D-WP(C)/39003/2024 KAJAL SAHOO 1.Synopsis and date charts are not

10 .
alphabetically page marked. 2.Copy not served
on S.C.(C.T. and G.S.T.)
6-RECEIPT SHOWING SERV.COPY TO

112 |D-WP(C)/39069/2024 IT)I;%}? CHAN ?824'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

113 |D-WP(C)/39012/2024 SAIBRATA RATH |7+ 0%7 AG/CGAT/CT/ETC.NOT FILED.

1. Page No. 36 Is Not Legible

114  |D-WP(C)/39051/2024 ADAM ALI KHAN ?824_09_ In vakalathama M.A C A is mentioned .

D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO

115 BLAPL/27141/2024 ARIJEET MISHRA 10 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DEEPALI 2024-09-

116 D-CRLA/27151/2024 MAHAPATRA 10 Number of section mentioned at page no.45 of
annexure-1 does not tally with averment of the
petition at page no,2,para no.1
6-RECEIPT SHOWING SERV.COPY TO

SHAKTI DATTA  [2024-09-
117  |D-WP(C)/39079/2024 TRIPATHY 10 AG/CG/IT/CT/ETC.NOT FILED.
s |2 DEEPANKAR 2024-09- Z-g/li:(é}E/g/TcsT}/IJST\ZIII\\IIgTSEI%\égOPY o
ABLAPL/27286/2024 PANIGRAHY 10 : :
19-UNDERTAKING FOR NON FILING OF
ARUPANANDA  2024-09-

119 |D-WP(C)/39172/2024 GOSWAMY 10 TRANSLATED COPY NOT FILED
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- ASHOK KUMAR 2024-09- .

120 CRLMC/27219/2024 |SARANGI 10 1-Synopsis anq date chart not filed,2-A.fee
Rs.1.10 not paid on c.copy under annex-1,3-
Page nos.47 and 48 not neat,4-1.A.not properly
addressed,5-Each page of [.A.including
affidavit not notarized
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SAMVIT 2024-09-
121 9-PROVISION OF LAW NOT FURNISHED
ABLAPL/27244/2024 MOHANTY 10 ON TOP OF CAUSE TITLE.
1. Occupation of the deponent on affidavit not
correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
1 D- ADV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/39007/2024 10 PAGE NUMBER OF INDEX,SYNOPSIS
AND DATE CHART BE OMITTED
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
123 E'L APL/27174/2004 i&gﬂg KUMAR %824'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
124 CONTC/39002/2024 ADV. 10 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- |1. Receipt Showing Serv.copy To Ag not Filed.
125 D-WP(C)/38989/2024 |SAILABALA JENA 10 2.Receipt Showing Serv.copy To cg not Filed.
126 |2 GYANARANIAN |2024-05- ig/%(i}E/g/TcsT}/IST\ZIII\\IIgTSEI}%gOPY ©
CONTC/38994/2024 |SETHI 10 ’ ‘
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
TRILOCHAN 2024-09- 11-NEAT,LEGIBLE ATTESTED
127 D-WP(C)/39071/2024 1, \ gy 10 ANNEXURES NOT FILED.
Page 20 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
128 | D-WP(C)/38971/2024 PRABIR KUMAR. 12024-09-
RAY 10 ) )
1.Paragraphs in declaration not correctly
furnished in the petition.
D. 5024.09. 6-RECEIPT SHOWING SERV.COPY TO
129 CONTC/39044/2024 ADV. 10 AG/CG/IT/CT/ETC.NOT FILED.
130 |P: RAJENDRA 2024-09- ?{g/Ec:(E}E/g/TCST}/IEOTVgIII\\IISTSEII%gOPY 1o
CRLMC/27226/2024 INARAYAN ROUT |10 ) ‘
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
131 BLAPL/27234/2004 SIMSON JENA 10 AG/CG/IT/CT/ETC.NOT FILED.
3 D GYANENDRA - 2024.09- (00 L ot o e i b,
CRLMP/27206/2024 |\ KUMAR PARIDA |10 ) :
BRAJAMOHAN  2024-09- |1.Paragraphs as per the petition not properly
133 |D-WP(C)/38975/2024 SARANGI 10 furnished in declaration.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
D. SANTOSH 2024-09- ON TOP OF CAUSE TITLE.
134 BLAPL/27148/2024 KUMAR 10 11-NEAT,LEGIBLE ATTESTED
BRAHMA ANNEXURES NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Occupation not mentioned in
Affidavit,page100,109no0t legible.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
135 BLAPL/27218/2004 PRATIK DASH 10 AG/CG/IT/CT/ETC.NOT FILED.
136 |D- JYOTIRMAYA 2024-09- |3-AUTHENTICATION FEE IS DEFICIENT.
CRLMC/27246/2024 |SAHOO 10 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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1-Rs.3.30 not paid on c.copy of order under
annex-1
D UNMESH [202409- (06 0 CyETONOT FILED, |

BLAPL/27170/2024 |CHANDRA JENA |10 : :

s D IOTIRMAYA  [2024-09- 6.1 CTETCNOT FILED, |

ABLAPL/27258/2024 | SAHOO 10 : :

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

139 BLAPL/27221/2024 PRATIK DASH 10 AG/CG/IT/CT/ETC.NOT FILED.
1. Age of Respondent No. 1 does not tally with
the age of the Petitioner No. 1 in the Court

D. BHASKAR 2024-09- below. 2. Paragraph No. not furnished in

140 RPFAM/38907/2024 CHANDRA 10 declarations filed to affidavits in the petition
PANDA and the I.A. 3. Good Ground Certificate not
furnished. 4. Neat and legible copies of pages
18 to 23 and 30 not filed.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
141 |D-WA/39034/2024  |SAIBRATA RATH 10 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
DEBENDRA 1..Fathers name of the Appellant dqes not ta}ly
142 D- NARAYAN 2024-09- \with the fathers name of the Opposite party in
RPFAM/39008/2024 10 the Court below. 2. Ages of the Appellant and
PATTANAIK .
Respondents do not tally ages of the Opposite
Party and Petitioners in the Court below 3.
Paragraph No. incorrectly furnished in the
Declaration filed with the Affidavit filed to the
I.A
6-RECEIPT SHOWING SERV.COPY TO
MAHENDRA 2024-09-
143 | D-WP(C)/38939/2024 KUMAR SAHOO 110 AG/CG/IT/CT/ETC.NOT FILED.
144 |2 SUSIL KUMAR — 12024-05- ?{g/Ec:(E}E/g/TCST}/IEOTVgIII\\IISTSEII%gOPY ©

ABLAPL/27238/2024 PATTNAIK 10 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

145 D- SURYAKANTA 2024-09-

BLAPL/27231/2024 |DWIBEDI 10 1. Rejection order dtd.5-9-2024 not tally with
date chart and page no.4 of para no.5.2. sl.no
of petition para , not correct.

1. Limitation will be calculated after c.copy
RAMESH 2024-09- filed. 2. C. Copy of Trial Court Judgement /
146 |D-MACA/34111/2024|CHANDRA 10 Order not filed ,xerox copy filed. 3. 1-
PRADHAN Affidavit not proper and not made in IA . 4-
Index not correctly page marked.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIPIN KUMAR 2024-09- |19-UNDERTAKING FOR NON FILING OF
147 |D-WP(C)/39091/2024 g sy ak 10 TRANSLATED COPY NOT FILED
occupation not furnished in affidavit

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php
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6-RECEIPT SHOWING SERV.COPY TO
BHABANI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
148 | D-WP(C)/38901/2024 | PRASAD 10
MOHANTY Name of the petitioner in CT does not tally
with the affidavit and v.nama .
SUBHRANSU 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
149 |D-WP(C)/39081/2024 BHUSAN 10 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
o P ASITKOMAR  2ms09. CRECEISHOND G SERVCOPY T
CRLMC/27164/2024 |JENA 10 : '
o p DrEAK RANIAN 22109 CRECEITTSHONTNG SERCOPY o
BLAPL/27239/2024 |PARIDA 10 ) ’
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
152 |D-WP(C)/38992/2024 DICAMBAR - 12024-09-, 1 ¢oiple copy of page-15 to be filed.2 Xerox
SETHI 10
attested copy of annex-4
filed.C.Copy/Authenticated copy of the same
not filed.
PURNA 2024-09-
153 | D-CRLA/27264/2024 |CHANDRA 10 Place after filing of consolidated apeal memo
MOHARANA
2024-09- |1. Receipt Showing Serv.copy To Ag not Filed.

154 ID-WP(C)/38980/2024 | SAILABALA JENA 10 2. Receipt Showing Serv.copy To cg not Filed.
6-RECEIPT SHOWING SERV.COPY TO

155 [D-WP(C)/39023/2024 | SO MOHAN ?824'09' AG/CG/IT/CT/ETC.NOT FILED.

P oA aveas. CRECET SHONNG SR COPYTO

ABLAPL/27178/2024 | SAHOO 10 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAMVIT 2024-09-
157 9-PROVISION OF LAW NOT FURNISHED
BLAPL/27268/2024 'MOHANTY 10 ON TOP OF CAUSE TITLE.
sq D. RAMA CHANDRA 2024-09- ilrovsrsm:l;l ((})f L(?eru;n(isher(tligut tse::lmts to be
CRLLP/27228/2024 |JENA 10 correct 245004 ground certificate ho
furnished.
PREMANANDA  |2024-09- Receipt Showing Serv.copy To School and

159 ID-WP(C)/38946/2024 MOHANTY 10 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DURGA PRASAD [2024-09-

160 |D-WP(C)/38987/2024 S. MALLICK 10 The name of the cousel in capital letters and
enrolment number in last page of writ petition
not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

161 D- PRAMODA 2024-09- [11-NEAT,LEGIBLE ATTESTED

ABLAPL/27162/2024 KUMAR MISHRA |10 ANNEXURES NOT FILED.
Page no. 10 not neat.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php
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6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09-

162 | ONTC/38968/2004 | RAKESH BEHERA [0 AG/CG/IT/CT/ETC.NOT FILED.
D- »024-09. [0-RECEIPT SHOWING SERV.COPY TO
163 |51 ApL/a7288/2004 |SOURAV DAS 10 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
s D SAKUNTALA 2024-09. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/39042/2024 |GHOSH 10

N CAUSE TITLE HEADING DATE OF
DISP. OF ARISING OUT OF IS WRONG
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SARAT KUMAR  2024-09-

165 |D-WP(C)/38940/2024 GAJENDRA 10

6-RECEIPT SHOWING SERV.COPY TO
D- ALOK KUMAR  |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

166 CRLMC/27112/2024 MMOHAPATRA 10
1. Certified copy of annex-1 not filed.
6 2 BHUBANESWAR [2024-09- 6,0 11 C/ETCNOT FILED, |
CONTC/38990/2024 |DASH 10 : :
6-RECEIPT SHOWING SERV.COPY TO
o D SURYAKANTA  2024-09. AG/CG/T/CT/ETC.NOT FILED.
BLAFPL/27236/2024 (DWIBEDI 10 1. Synopsis and date chart not alphabetic
paginated in index.
6-RECEIPT SHOWING SERV.COPY TO
169 D- KSHIROD 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

STREV/38944/2024 |KUMAR SAHOO |10
1.Period of Delay 52 days delay.

1.Period of Delay 07 days 2.Authentication fee
due on the (a) Copy of Trial Court Judgement
ARUN KUMAR  |2024-09- |Rs 1.10 p payable. Not paid. Decree Rs 4.50/-
MISHRA 10 payable. Not paid 3.Surname of the husband of]
Respondent does not tally 4.Good Ground
Certificate not furnished.

D- RAMDAS 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

171 ABLAPL/27185/2024 | ACHARY 10 AG/CG/IT/CT/ETC.NOT FILED.

170  |D-MATA/39037/2024

6-RECEIPT SHOWING SERV.COPY TO

SHAKTI DATTA —2024-09-1 ) /cG/IT/CT/ETC.NOT FILED.

172 |D-WP(C)/39077/2024

TRIPATHY 10
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
173 | ABLAPL/27263/2024 S TANKAR 10
RAYAGURU

1. Page nos.13 to 17 not neat.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SUBHADUTTA 2024-09-

174  |D-WP(C)/39019/2024 ROUTRAY 10

Receipt Showing Serv.copy To School and
Mass Education not Filled. 2. Subject Code
incorrectly Mentioned.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SUDARSAN 2024-09-

175 | D-WP(C)/38937/2024 BEHERA 10

PADHY 10
177 |D- SAMBEET 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/27147/2024 PATTANAYAK 10 AG/CG/IT/CT/ETC.NOT FILED.
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19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Limitation will be calculated after c.copy
RAMESH 2024-09- filed. 2. C. Copy of Trial Court Judgement /
178 |D-MACA/34107/2024 CHANDRA 10 Order not filed,true copy filed. 3. Affidavit not
PRADHAN proper made in [A. 4. Annexure not page
marked.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
179 D- UDIT RANJAN 2024-09- 9-PROVISION OF LAW NOT FURNISHED
ABLAPL/27257/2024 |JENA 10 ON TOP OF CAUSE TITLE.
Page nos.11 and 12 not neat and legible.
180 |2 ALOK KUMAR — 2024-05- ?{g/Ec:(E}E/g/TCST}/IEOTVgIII\\IISTSEII%gOPY ©
ABLAPL/27116/2024 MOHAPATRA 10 : '
s P DRSUBRAT | 2024:09- R e e hall ot be reflected
BLAPL/27260/2024 |KUMAR SAHU 10 in the petition.Then S.R. will be made.
SASWAT KUMAR [2024-09-
182  |D-WP(C)/38954/2024 ACHARYA 10 Page no 212 not page marked .
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
183 | D-WP(C)/38810/2024 KUMAR 10
MOHAPATRA Annexure number of the impugned order not
marked in the cause title page(Page 1)
6-RECEIPT SHOWING SERV.COPY TO
D- AMITAV 2024-09-
184 BLAPL/27222/2024 | TRIPATHY 10 AG/CG/IT/CT/ETC.NOT FILED.
AMITABH 2024-09- |1.Period of Delay 37 days 2. not correctly
185 ID-MATA/38970/2024 [pp A pHAN 10 address in appeal
Page no 19 and 37 not legible and Loga Rs
186  |D-WP(C)/38604/2024[ASIT KUMAR - 12024-09- 15 7% 1 cgal Associte Welfare fund Rs 10/-
OTTA 10 :
not paid on V nama
57 D RAIENDRA  [2024-09- (060011 CETONOT FILED, |
ABLAPL/27272/2024 NARAYAN ROUT |10 : '
6-RECEIPT SHOWING SERV.COPY TO
188 D- ADV 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/39031/2024 ' 10
1.C.copy of dismissal order not filed
D- MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
189 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27250/2024 MOHLAPATRO 10
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
190  |D-WP(C)/39046/2024 SAILABALA JENA ?824'09' 30-OTHER DEFECT (IF ANY)
1.Petitioner name and address in the writ
petition and affidavit are not neat and legible.
2.Page no.1 to 14 and 16 in the writ petition
are not attested by the advocates.
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6-RECEIPT SHOWING SERV.COPY TO
D- BIBHUTI 2024-09-

1 CONTC/39024/2024 [BHUSAN SWAIN |10 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

KABIRAJ 2024-09-

192 |D-WP(C)/38964/2024 PRADHAN 10 1.Deponent age in affidavit not
furnished.2.Paragraphs in declaration not
correctly furnished.
3-AUTHENTICATION FEE IS DEFICIENT.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY

SITANSHU 2024-09- MENTIONED

193 |D-CMP/39028/2024 KUMAR DEY 10
1 .Authentication fees paid on annexure -1 is
deficit . 2 .Synopsis and date chart furnished
but not found place in index sheet .
6-RECEIPT SHOWING SERV.COPY TO

194 | D-WP(C)/38928/2024 IS)ihS/IEER KUMAR %824_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SANIJIB 2024-09- 30-OTHER DEFECT (IF ANY)

195 |D-WP(C)/39014/2024 MOHANTY 10
Paragraphs of writ petition are not correctly
numbered.

SAROJA KANTA [2024-09- Receipt Showing Serv.copy To School and

196 |D-WP(C)/38942/2024 SAMAL 10 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SUSHANTA 02406 14-NOT PROPERLY INDEXED.

197 |D-WP(C)/39047/2024 KUMAR "

PRADHAN 10 1.Name and age of the petitioners are
mismatching with affidavit.2.Date of order
mentioned in the index under annexure no.3 is
not correctly furnished
1.The name of the counsel in capital letters

BRAJA MOHAN  |2024-09- land enrolment number in last page of writ

198 ID-WP(C)/38995/2024 SARANGI 10 petition not furnished.2. Annexure-2 not
marked in index..3.Copy not served on S.C.(T)
6-RECEIPT SHOWING SERV.COPY TO

DAYANIDHI 2024-09-

199 | D-WP(C)/38887/2024 MISHRA 10 AG/CG/IT/CT/ETC.NOT FILED.

D. ULLASH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

200 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.

CONTC/39017/2024 MOLANTY 10
6-RECEIPT SHOWING SERV.COPY TO

201  |D-WP(C)/38935/2024 PARTHA SARATHI2024-09- AG/CG/IT/CT/ETC.NOT FILED.

NAYAK 10
6-RECEIPT SHOWING SERV.COPY TO

202 D-WP(C)/39090/2024 SIXISL KUMAR ,;_824-09- AG/CG/IT/CT/ETC.NOT FILED.
occupation not furnished in affidavit

BHABANI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

203  |D-WP(C)/39093/2024 | PRASAD 10 AG/CG/IT/CT/ETC.NOT FILED.

TRIPATHY
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

DURGESH 2024-09-

204 |D-WP(C)/38515/2024 |1 b v R ATH |10

6-RECEIPT SHOWING SERV.COPY TO

D- BIJAYA KUMAR 2024-09-
205 ABLAPL/27276/2024 [NAYAK (3) 10 AG/CG/IT/CT/ETC.NOT FILED.
206 I"l?l-{P (C)/38879/2024 NIRANJAN ROUT ?824_09_ This may be registered as TRP(CRL)
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D. KRUSHNA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
207 BLAPL/27261/2004 CHANDRA 10 20-VERNACULAR CERTIFICATE NOT
MOHANTY FURNISHED.

1. Occupation of the deponent and paragraph
no. not furnished on declaration.

SIVA SANKAR 2024-09-

208 |D-ARBP/38910/2024 CHAINI 10 1.D.C.F of Rs 494/ to be paid
6-RECEIPT SHOWING SERV.COPY TO
209 | D-WA/38866/2024 IS)AAl\S/IEER KUMAR ?824_09_ AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRAVAT KUMAR 2024-09-
PANDA 10 Authorization with regard to swear the
affidavit on behalf other petitioners not
furnished

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

210  |D-WP(C)/38607/2024

211 D- ALOK KUMAR 12024-09- 1. Fathers name not furnished in cause title
CRLMC/27119/2024 MOHAPATRA 10 ) .. . . )
2.Address of the petitioner in cause title not

tally with affidavit. 3. Certified copy of under
annex- 1 not filed.

GOURAV KUMAR |, 1 1o 6-RECEIPT SHOWING SERV.COPY TO
212 |D-WP(C)/39190/2024 ROY 10 AG/CG/IT/CT/ETC.NOT FILED.
CHOUDHURY
6-RECEIPT SHOWING SERV.COPY TO
213 D- DEBIDUTTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/27274/2024 MOHAPATRA 10

b. AMULYA RATNA 024.09. [6-RECEIPT SHOWING SERV.COPY TO

214 BLAPL/27156/2024 |PANDA 10 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
DEBARAJ 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

215 | D-WP(C)/39004/2024 MOHANTY 10

Legible copy of page-23 to be filed.
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6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
216 |D-WP(C)/39020/2024 ROUTRAY 10
1.Hologram Of Rs.50/- Not Paid On V,Nama.
1. Age of the Respondent does not tally with
217 |D-MATA/38986/2024 GOPAL KRISHNA. (2024-05- the age of the Petitioner in the Court below.
BEHERA 10
2.Paragraphs not properly numbered.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
218 |D-WP(C)/38913/2024 | HAVAT KRUMAR 2024-09-
1. Synopsis and List of dates and events are
not mentioned in the Index.
6-RECEIPT SHOWING SERV.COPY TO
SHAKTI DATTA  |2024-09-
219  |D-WP(C)/39080/2024 TRIPATHY 10 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
220 |D-WP(C)/38950/2024 ;g%%ANKAR ?824_09_
Page no35 to 38 not page marked and 40 to 47
not page marked .
6-RECEIPT SHOWING SERV.COPY TO
221 |D-WP(C)/38967/2024 BEDA PRAKASH 12024-09- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 10
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
222 IC)I-{LM C/2T117/2004 ﬁ%%ﬁg&%ﬁ %824'09' NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED
1. Certified copy of annex-1 not filed.
6-RECEIPT SHOWING SERV.COPY TO
223  |D-CRLA/27196/2024 IS;\(SI%I;TI RANJAN ?824_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
224 |D-WP(C)/38941/2024 éﬁ%ﬁﬁgRl\j\AR ?824'09' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- ASIT KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
225 BLAPL/27224/2004 |OTTA 10 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
Occupation not mentioned,page28 and 31 not
neat.
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6-RECEIPT SHOWING SERV.COPY TO

D. 5004-09. AG/CG/IT/CT/ETC.NOT FILED.

226 | o1 MC7177/0004 |STPHARTHADAS |10 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09-
227 |conTC/asss22024 [APV: T 0% |AG/CGIT/CT/ETC.NOT FILED.
D- 2024.09. 6-RECEIPT SHOWING SERV.COPY TO
228 | CONTC/389052024 |APV- 00 AG/CG/IT/CT/ETC.NOT FILED.
BIBHUTI 5024.00. 6-RECEIPT SHOWING SERV.COPY TO

229 | D-WP(C)/38908/2024 AG/CG/IT/CT/ETC.NOT FILED.

BHUSAN NANDA |10

6-RECEIPT SHOWING SERV.COPY TO

ARJUNA
230 |D-WP(C)/38996/2024 CHARANA ?824-09- AG/CG/IT/CT/ETC.NOT FILED.
BEHERA

Annexure-2 is not exhibited.
PRAVAT KUMAR |2024-09- |.Receipt Showing Serv.copy To School and
NAYAK 10 Mass Education not Filed.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

231 |D-WP(C)/38915/2024

232 |D-WP(C)/38886/2024 | JAYDEEP PAL §824'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
s SURAKANTA 20240 RECEITE STOWING SERVCOPYTO
BLAPL/27230/2024 |DWIBEDI 10 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
34 |D- PRADEEP 2024-09- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/27172/2024 KUMAR PARIDA |10 ANNEXURES NOT FILED.
page 29 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
D- 2024-09- NUMBERS/MOBILE PHONE NUMBERS
235 |cRLMC/27131/2024 [ANITASAHOO — f g OF ALL THE SIGNING ADVOCATES NOT
INDICATED

1. Neat and legible copy of page no. 19 to be
filed.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GOURI MOHAN  2024-09-

236 |D-WP(C)/39027/2024 RATH 10

6-RECEIPT SHOWING SERV.COPY TO
D- PRADOSH 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

237 CRLMC/27187/2024 |KUMAR DAS 10
1. Certified copy of under annex-1 to be filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
238 BLAPL/27220/2004 PRATIK DASH 10 AG/CG/IT/CT/ETC.NOT FILED.
D. KARTIK 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
239 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27160/2024 TRIPATLLY 10
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1.DEFICIT AUTHENTICATION FEE OF RS
BIBHUTI 2024-09- 14.50 /- NOT FILED 2.Provision of law not
240 |D-SAO/38895/2024 " |pHUSAN MISHRA[10 |furnished in LA. 29 of 2024. Vernacular
certificate not furnished in both the [.As
6-RECEIPT SHOWING SERV.COPY TO
PRAKASH 2024-09-
241 |D-WP(C)/39192/2024 KUMAR MISHRA 10 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- ANUGRAHA —1024.09- AG/CGAT/CT/ETC.NOT FILED.
242 NARAYAN
CRLREV/27154/2024 SAMANTRAY 10
Good ground certificate not furnished
243 |2 BUAYAKUMAR  2024-05- ig/]ijCGE/g/TCST}/IST\ZHI\\IIgTSEI%\égOPY o
ABLAPL/27275/2024 | SAHOO 10 : :
TARINEE 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
244  |D-WP(C)/39018/2024 PRASAD 10 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY
2s D CHITTARANIAN 2024-09- {0 it T ONOT FILED.

ABLAPL/27186/2024 |SAHU 10 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

JITENDRA
2024-09- {10-SUBJECT CODE NOT
246 ID-WP(C)/38921/2024 Iég}hl/l g’ll“?ARAY 10 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
" D- SATYABRATA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/27251/2024 \PANDA 10 Rejection order dated04.09.2024 under
Annexure-2 not tally with index.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

248 ABLAPL/27308/2024 ARIJEET MISHRA 10
1. Page n0s.9,10,12 , 13 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

249 D- ALOK KUMAR  2024-09-

CRLMC/27137/2024 |MOHAPATRA 10 1. GR case number not correctly furnished at
page no.3 para no.l. 2. Certified copy of under
annex-1 not filed.

250 D- RAJKUMAR 2024-09- Page mark not properly furnished in index,put

CRLMC/27283/2024 |SUTAR 10 up for S.R.thereafter

PRAVAT RANJAN [2024-09- |Synopsis and date chart are not found place in
251 |D-CMP/38985/2024 SUTAR 10 index sheet
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
259 D- PRADIP KUMAR [2024-09- INDICATED

CRLMC/27249/2024 |SAHOO 10
1. State made may be Opp. Party. 2.
Occupation not furnished in affidavit. 3. ICC
case number not correctly furnished in cause
title. 4. Neat and legible copy to be filed.
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SUBHRANSU 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
253  |D-WP(C)/37990/2024 BHUSAN 10 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
254 |D- SURYAKANTA  2024-09- (58 Sl ot RO FILED,
BLAPL/27232/2024 |DWIBEDI 10 ’ )
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
255 | ABLAPL/27223/2024| CHHABI BEHERA 1 AG/CG/IT/CT/ETC.NOT FILED.
Nomenclature not correct in sl.3 of affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAMVIT 2024-09-
256 9-PROVISION OF LAW NOT FURNISHED
BLAPL/27267/2024 MOHANTY 10 ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
D- JAYANTA KUMAR [2024-09- AG/CG/IT/CT/ETC.NOT FILED.
257 ABLAPL/27197/2024 MAJHI 10 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
RAMDAS 2024-09-|7-VAKALATNAMA NOT PROPERLY

258 |D-WP(C)/38934/2024 ACHARY 10 STAMPED,EXECUTED,ACCEPTED.

Petioner no. 3 to 5 not sign in v. nama.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

259 D- SOUBHAGYA 2024-09-
CRLMC/27217/2024 |\KUMAR DASH 10 .
date of order not correctly mentioned on
Prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAMBEET 2024-09-
260 19-UNDERTAKING FOR NON FILING OF
ABLAPL/27146/2024 PATTANAYAK 10 TRANSLATED COPY NOT FILED
o o ommA areios. SRECEIT SHOWING SERYCOP T0
BLAPL/27260/2024 |SAHOO 10 : :

6-RECEIPT SHOWING SERV.COPY TO
262 |D-WP(C)/38976/2024 gi\S/II{PRASAD ?824-09- AG/CG/IT/CT/ETC.NOT FILED.

1.Annexure-7 not attested.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

SUCHISMITA 2024-09-29-NAME OF THE FILING ADVOCATE
SARANGI 10 NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

263 |D-WP(C)/39045/2024
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6-RECEIPT SHOWING SERV.COPY TO
ARUPANANDA  2024-09-
264 |\ D-WP(C)/38897/2024 GOSWAMY 10 AG/CG/IT/CT/ETC.NOT FILED.
o D suRENDRA  anasp- CRECHTSHONING SERVCORY 10
BLAPL/27256/2024 |KUMAR BISWAL |10 ’ '
30-OTHER DEFECT (IF ANY)
266 |D-WP(C)/39011/2024 KAJAL SAHOO  |20240%11 Synopsis and date charts are not
10 .
alphabetically page marked. 2.Copy not served
on S.C.(C.T. and G.S.T)
D- NIRANJAN 2024-09- . . .

267 RVWPET/39055/2024 L ENK A 10 Place it after filing of anxs as per index
268 |D: RAMAKANTA - 2024-09- (L6011 CETCNOT FILED, |
CRLMC/27280/2024 |PANDA 10 : '

23-NOMENCLATURE NOT CORRECTLY
FURNISHED .
PRASANTA 2024-09-
269 ID-WP(C)/38892/2024 KUMAR JENA 10 May be regd. as CMP,(ii)Averment
made(Anx, 1) in para3 may be corrected as
Original suit
6-RECEIPT SHOWING SERV.COPY TO
270  |D-WP(C)/38911/2024 &lgg KUMAR %824'09' AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
271 | D-WP(C)/39013/2024 BASUDEV BARIK 10 AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
PRAKASH 2024-09-
272 | D-CMP/38919/2024 KUMAR MISHRA 110 FURNISHED.
D. 5024.09. |6-RECEIPT SHOWING SERV.COPY TO
273 CRLMP/27204/2024 ANURAG PATI 10 AG/CG/IT/CT/ETC.NOT FILED.
DHIRENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
274 | D-WP(C)/38945/2024 KUMAR 10 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA  2024-09-
275 | D-WP(C)/38949/2024 MOHANTY 10 AG/CG/IT/CT/ETC.NOT FILED.
D- SARAT KUMAR  |2024-09- |, . .
276 ABLAPL/27298/2024 RAYAGURU 10 This may be registered as CRLMC.
6-RECEIPT SHOWING SERV.COPY TO
277 |D-WP(C)/39040/2024 E{Al?sHU PRASAD ?824—09— AG/CG/IT/CT/ETC.NOT FILED.
occupation not furnished in affidavit
D. 5024.09. 6-RECEIPT SHOWING SERV.COPY TO
278 BLAPL/27175/2024 SAMBIT BISWAL 10 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
279 D- JYOTIRMAYA 2024-09- [11-NEAT,LEGIBLE ATTESTED
ABLAPL/27184/2024 SAHOO 10 ANNEXURES NOT FILED.
page 10 and 11 not neat.
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4-AFFIDAVIT/VERIFICATION NOT
PROPER.
730 D- RAMAKANTA 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/27211/2024 PRADHAN 10 AG/CG/IT/CT/ETC.NOT FILED.
Nomenclature not correct in sl.4 of affidavit.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
281 |D-WP(C)/38978/2024 0 N A MOHAN 202409 1| NE AT LEGIBLE ATTESTED
ANNEXURES NOT FILED.
Page -6 of annexure -1 is not neat copy .
- o RAMA CHANDRA 20215 £ RECEIPT HOWING SERVCORY 0
ABLAPL/27300/2024 RAY 10 : :
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-09-
283  |D-WP(C)/38909/2024 MALLIK 10 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- D- ALOK KUMAR  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27128/2024 IMOHAPATRA 10 1. GR case number not correctly furnished at
page no.3 para no.1.
w5 D IYOTIRMAYA  2024-09- {0 i T ETONOT FILED.
ABLAPL/27180/2024 | SAHOO 10 : :
SANTOSH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
286 |D-WP(C)/38963/2024 KUMAR 10 AG/CG/IT/CT/ETC.NOT FILED.
MAHANTY
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
287 DINESH RAY 9-PROVISION OF LAW NOT FURNISHED
ABLAPL/27245/2024 10 ON TOP OF CAUSE TITLE.
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 10-09-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

LAA/23/2020

LAA/23/2020

PARESH KUMAR
SAHOO

10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

WP(C)/4151/2007

WP(C)/4151/2007

M/S.MANQOJ
KU.MOHANTY

OTHERS. COPY OF INDEX
TO THE CONSOLIDATED
WRIT PETITION NOT FILED
OTHERS. OP 7 DELETED
VIDE COURT ORDER
DATED 01.12.2022 BUT
ADDED IN THE
CONSOLIDATED WP

WP(C)/20182/2009

WP(C)/20182/2009

M/S.MANQOJ
KU.MOHANTY

OTHERS. COPY OF INDEX
TO THE CONSOLIDATED
WRIT PETITION NOT FILED
OTHERS. OP NO. 8 AND 10
DELETED VIDE COURT
ORDER DATED 01.12.2022
BUT HAVE BEEN ADDED
IN THE CONSOLIDATED
WP

WP(C)/20181/2009

WP(C)/20181/2009

M/S.MANQJ
KU.MOHANTY

OTHERS. COPY OF INDEX
TO THE CONSOLIDATED
WRIT PETITION NOT
FILED

OTHERS. THOUGH OP NO.
8 AND 10 DELETED VIDE
COURT ORDER DATED
01.12.2022 BUT HAVE
BEEN ADDED IN THE
CONSOLIDATED WP






